CENTRAL ADMINISTRATIVE TR IBUNAL, ERNAKULAM BENCH

O.A. N0.537/93

Friday, this the 5th day of November, 1993

CORAM _
) HaN'sLE NR JUSTICE CHETTLR SANKARAN NAIR, vicc CHAIRMAN -

HUN'BLE NR PV VENKATAKRISHNAN, ADNINISTRATIVE NEMBER
V N Babu
S/o Haru: Aged 42, Vezhakkathu House,

Perumpadappu, Palluruthy. ~ Applicant
By Advbcate Mt T.A. Rajan
uSo | ’

1 The Secretary to Govarnment of Indla,
' Ministry of Labour, New Delhi.

2 The Flag Officer Commanding-in-chief,
vHeadQuarters, Sotthern Naval Command,
Kochi, - :

3 The Base Victualllng Officer, Base
Victuallxng Yard, Naval Base, Kochi., .. Respandents

'By Advocate Mr € € Thomas, ACGSC,

D RDER

Chettur Sankaran Nair (J), Vice Chairman

Learned cqunsol for appiicant submits that the
applicant has igsorted'to én alternatiye qemédy, and

.that‘it is unnecessary to consider this application further.

2 We record the submission and disﬁisa,tha application
as not pressed, without exprassihg any opinidn on merits.

No ceet s.

Dated the 5th November, 1993.
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kst : HCLM"I(Q\”&"- mCH“'o
PV VENKATAKRISHNAN . CHETTUR SANKARAN NAIR(J)

ADMINISTRAT IVE MEMBER _ UIEE CHAIRMAN

, P/s=11



